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Centrai Administrative Tribunal
Principal Bench: New Delhij

RA No. 145/97
in
OA No. 307/97

New Delhi, this;ﬁih day of July, 1997

Hon’ble pr. Jose P, Verghese, Vice-Chairman(J)
Hon’ble Shri S.P. Biswas, Member (A)

Nirmaj Singh
C—105,'Nanakpura,
New Delhi. . " ..Review applicant

- —versus-

1. Union of India through
- Secretary, :
Ministry of Urban Affairs
. & Emp]oyment, Nirman Bhawan,

New‘Delhi. -
2. . Director General (Works)
: C.P.w.D., Nirman Bhawan,
New Delhi, . .
3. RD Aggarwal,

Superintending Engineer (Inquir1es),
C.P.W.D. Nirman Bhawan,

New Delhi, - - .Respondent s

ORDER (By Circulation)
(Dr. Jose P, Verghese,V1cefCha1rman)

-




! ‘ and we fing none: of these grounQS requires

¢ QEZk - interferance With our previoys orders, Accordihgly,‘fhis

RA is also dismissed with no order as to costs.
(S.P.Bigwasy— .- (Dr. Jose P, Verghese)

Member (A) Vice-Chairman (J)

@

all the foyr grounds raiseqd against oyr previous decision <ii22::>




